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 12-40  hrs.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 Twenty-fourth  Report

 SHRI  G.  LAKSHMANAN
 {Madras  North):  I  beg  to  present  the
 ‘Twenty-fourth  Report  of  the  Com-
 mittee  on  Private  Members’  bills  and
 Resolutions.

 12-41  hrs.

 CALLING  ATTENTION  TO
 MATTER  OF  URGENT  PUBLIC

 IMPORTANCE

 Reported  incidents  of  robbery,  kid-

 napping  and  rape  by  dacoits  in  Bombay-
 Howrah  Janta  Express

 SHRL  HARIKESH  BAHADUR

 (Gorakhpur):  Sir,  you  are  not  allow-

 ing  a  discussion  on  the  killing  of  hari-

 jans.

 MR.  SPEAKER:  Come  to  the  Cal-

 ling  Attention.

 SHRI  HARIKESH  BAHADUR:  I
 am  coming  to  this.  But  there  are
 some  important  subjects  which  should

 have  been  allowed.  I  would  also  like
 to  correct  the  statement  of  the  State
 Minister  of  Parliamentary  Affairs,
 when  he  said  that  it  is  on  record  that
 the  Speaker  would  decide  several
 matters  of  importance.

 MR.  SPEAKER:  You  read  the

 Calling  Attention  Notice.
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 SHRI  HARIKESH  BAHADUR:
 Tam  reading  it.  Severel  matters  were
 mentioned  then  of  importance  and
 this  right  was  given  to  the  Speaker  to
 select  from  them.

 I  call  the  attention  of  the  Minister
 of  Railways  to  the  following  matter
 of  urgent  public  importance  and  re-
 quest  that  he  may  make  a  statement
 thereon:

 “The  repoited  recent  incidents  of
 robbery,  kidnapping  and  rape  by
 dacoits  in  Bombay-Howrah  Janta
 Express  train  between  Manikpur
 and  Satna  Railway  Stations  of  the
 Central  Railways”.

 CUnterruptions)

 tHE  DLEPULY  MINISTER  IN
 THE  MINISTRY  OF  RAILWAYS
 (SHRI  MALLIKARJUN)  Sir,  at
 about  23-00  hrs.  on  1-5-81,  22  to  25
 armed  criminals  looted  passengers
 travelling  in  a  second-class  Coach  No.
 8907  of  41-Down  Bombay-Howrah
 Janata  Express  between  ‘:ikaria  and
 Markundi  stations  (near  Manikpur)
 in  Allahabad-Jebbelpur  Section  of  the
 Central  Railway.  33  passengzis  were
 looted  of  their  belongings,  cash,  orna-
 ments  etc.,  worth  about  ८८  25,000/-.
 7  passengers  received  minor  injuries.
 Shri  Gopal  Singh,  a  Havildar  of  Army
 Supply  Corps  who  was  also  travelling
 in  the  affected  compartment  reported
 the  matter  to  Government  Railway
 Police,  Manikpur,  where  a  case  of
 crime  No.  34/81  under  Section  395/397
 IPC  was  registered.  As  a  result  of
 the  efforts  made  by  the  Police,  9  brief
 cases,  1  suitcase,  2  steel  boxes  and
 1  leather  suitcase  could  be1ecovered.
 8  culprits  have  so  far  been  arrested.
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 The  reports  about  rape  of  a  girl  and

 kidnapping  of  2  women  do  not  appear
 to  be  correct,  as  no  such  complaint
 has  been  lodged  with  the  Government

 Railway  Police,  Manikpur.

 Superintendent,  Government  Rail-

 way  Police,  Allahabad,  visited  Manik-

 pur  and  supervised  investigations.
 Vigorous  investigations  by  the
 Government  Railway  Police  are  in

 progress.

 According  to  Police  authorities,  no
 case  of  robbery  in  Bombay-Howrah
 Janata  Express  occurred  at  Jaitwar
 station  a  few  days  ago.

 SHRI  HARIKESH  BAHADUR:
 It  is  most  unfortunate  that  this  Govt.

 has  completely  failed  in  providing
 security  to  the  citizens  of  this  country.
 All  the  times  there  are  reports  of  da-

 coites,  murders,  rape,  kidnapping  and
 so  on;  all  sorts  of  crimes  are  going
 on  inthis  country.  When  passengeis
 are  travelling  in  trains,  thei:  lives  are
 not  safe  at  all.  Sometimes  there  are
 accidents,  sometimes  there  is  robbery,
 sometimes  there  is  dacoity  or  kidnap-
 ping:  every  kind  of  crime  is  going  on
 in  the  railway  train.  It  is  very  un-
 fortunate.  I  would  not  like  to  demand

 just  the  resignation  of  the  Hon.  Rail-

 way  Minister.  I  would  suggest  that
 it  is  the  moral  responsibility  of
 this  government,  the  entire  govern-
 ment,  to  tender  its  resignation.  This
 Government  should  say  we  are  not  in
 a  position,  we  are  not  competent
 enough,  to  control  the  present  situa-
 tion:  therefore,  we  hereby  tender  our

 resignation  and  there  should  be  fresh
 elections  in  this  country,  because  this
 has  become  the  order  of  the  day......
 They  are  laughing,  but  it  is  a  very
 serious  matter  which  I  am  mention<
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 ing.  There  is  complete  failure  of  the
 Government.  ithe  Government  is
 totally  incompetent,  incapable  to  con-
 trol  the  present  situation.

 The  Hon.  Minister  has  mentioned
 in  his  statement  that  there  has  been
 no  kidnapping.  है  d०  not  know  whe-
 ther  this  statement  is  correct  or  not.
 Since  he  has  mentioned  it,  ।  am  accept-
 ing  it  for  the  time  being.  But I  would
 also  try  to  find  out  whether  this  state-
 ment  is  correct.  If  it  is  incorrect,  I
 will  bring  a  privilege  motion.  Be-
 cause,  all  the  newspapers  have  re-

 ported  that  there  was  robbery,  kid-
 napping  of  girls  rape  etc.  But  every-
 thing  has  been  denied  in  this  state-
 ment.  They  deny  everything,  but
 actually  the  reality  cannot  be  sup-
 pressed.  Previously  only  robberies
 were  taking  place,  only  dacoilies  were
 taking  place  and  sometimes  murders
 were  taking  place.  Now,  this  kind.
 of  information  is  also  coming  that
 kidnapping  is  taking  place  and  raping
 is  taking  place.  Even  in  Boeing  747
 one  lady  was  gangraped.  Such  types
 of  things  are  happening  throughout
 the  country  not  only  in  trains,  but
 also  in  aeroplanes.  ‘That  is  why  I
 am  demanding  resignation  of  the

 existing  Government.

 Sir,  what  are  the  duties  of  GRP  and
 CRPF?  In  fact,  the  GRP  is  being
 controlled  by  the  State  Government.
 The  GRP  pcople  are  completely  irres-
 ponsible,  they  are  not  discharging  their
 duties  propertly.  I  have  also  been
 victim  of  the  misdeeds  of  GRP  people
 which  I  had  already  reported  to  the:
 Railway  Ministry.  Some  action  was
 being  taken.  I  do  not  know  what
 action  was  being  taken,  but  they
 are  so  irresponsible  that  they
 feel  that  the  Railway  Ministry  cannot.
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 do  anything  against  them.  They  are
 being  controlled  by  the  State  Govern-
 ments  and  therefore  they  do  whatever
 they  like.  In  fact  they  are  involved  in
 money  collection.  Also,  sometimes
 they  just  occupy  the  entire  First  Class
 compartment,  they  do  not  go  to
 do  their  duty.  They  occupy  the
 First  (1855  compartment,  from  there
 they  create  mischief,  they  create  trou-
 ble,  they  collect  money  and  they  do
 not  allow  passengers  to  enter  into  the
 Second  Class  bogie  without  charging
 money.  All  such  types  of  things  are

 going  on.

 So  far  as  the  RPF  are  concerned,
 they  are  in  great  trouble  because  they
 had  neither  been  given  the  status  of
 CISF  (Central  Industrial  Security
 Force)  nor  are  they  being  given  the
 facilities  of  railway  employees.  The
 Government  must  try  to  give  them
 either  the  facilities  of  CISF  (Central
 Industrial  Secuiity  Force)  or  the
 facilities  which  are  being  given  to  the

 tailway  employees.  None  of  these
 two  is  being  given  to  them.  That  is
 why  they  are  also  very  much  frus-
 trated.

 It  is  also  very  unfortunate  that
 goods  and  railway  properties  etc.  are

 being  stolen  away  from  railway  yards
 and  trains  and  in  this,  some  police
 people  are  also  involved.  Robbers
 and  thieves  take  them  away  and
 Government  pays  compensation.  As
 has  been  mentioned  by  the  Hon.
 Minister  in  his  reply  to  a  question,
 crores  of  rupees  are  being  given  as

 Compensation  so  far  as  these  materials
 which  are  being  stolen  away  from

 railway  trains  and  railway  yards  are
 concerned.

 Sir,  it  is  the  reply  of  the  Minister
 that  15  persons  died  in  351  rail  dacoi-
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 ties  in  1980  and  it  has  been  published
 in  the  newspapers.  The  whole
 country  knows  In  fact,  it  is  the
 report  regarding  15  persons  only  but
 I  know  that  there  have  been  more
 killings  in  the  trains.

 I  would  like  to  know  from  the  Hon.
 Minister  how  many  persons  were
 killed  only  during  this  particular
 period  from  January,  1981  to  30th
 April,  1981,  in  these  robberies  and
 dacoities  and  how  many  persons  were
 injured.  ।  would  like  to  get  the  speci-
 fic  information  regarding  this.

 The  entire  system  of  railways  has
 got  completely  disrupted.  Only  a
 few  days  earlier,  a  news  item  appeared
 in  the  press  that  a  wagon  loaded  with
 bombs  was  caught  by  the  police  near
 Danapur  in  Bihar.  A  wagon  full  of
 bombs  was  being  carried  by  the  train
 and  it  has  been  already  caught  by  the
 railway  police  or  the  civil  police.  It
 was  caught,  and  this  news  appeared
 in  the  press.  We  have  given  व  Calling
 Attention  Notice  on  this,  but  here  it-
 self  I  would  like  to  mention  it.  If  this
 is  the  situation  that  trains  are  carrying
 bombs  about  which  the  Government
 does  not  have  any  information  or  the
 Government  does  not  have  any  know-

 ledge,  it  means  such  kind  of  mischief
 is  being  played  and  perhaps  it  was

 being  transported  to  the  Biharsharif
 area.  By  the  way,  it  is  God’s  grace
 that  in  the  mean  time  it  was  detected.

 Now,  Sir,  what  is  the  condition  ?
 The  RPF  people  are  unable  to  provide
 security  to  the  passengers,  but  they  are
 involved  in  several  kinds  of  misdeeds.
 One  of  them  is  reported  here  in  the

 press—Woman  manhandled  by  RPF

 men  in  Baroda  House”,  which  is  the
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 [Sh.  Harikesh,  Bahadur]

 headquarter  of  Northern  Railway.
 This  is  the  situation  about  what  they

 are  doing  today  and  the  Rail-
 way  Board  administration  is

 comple-~
 tely  paralysed.

 I  have  raised  the  issue  that  exten-
 sion  should  not  be  given  to  the  officers.
 who  areretiring.  Ido  not  know  what,
 has  happened  to  this  Government,
 Previously  they  decided  that  extension
 will  not  be  given  and  in  respect. of
 officers  who  had  been  given  extensiqn,
 their  extension  was  terminated.  But.
 now  again  this  Railway  Board  Chair-
 man  who  is  completely  anti-labour
 and  took  several  wrong  decisions,  he
 is  creating  several  mischiefs,  he  has.
 been  given  extension  for  two  years.
 You  cannot  defena  it.  On  the  one
 hand  you  say  that  it  is  bad  to  give.
 extension,  but  on  the  other  hand  this
 Chairman  has  been  given  extension.
 When  Hon.  Shri  Kamlapati  Tripathi  _
 was  the  Railway  Minister,  this  matter
 was  raised.  Even  the  Prime  Minister
 had  taken  it  very  seriously.  But  now
 what  has  happened.?  The  Chairman
 has  been  given  extension.

 News  has  appeared  in  the  press  that
 a  Loco  Driver  has  been  forced  to
 proceed  on  sick  leave.  This  driver  is
 quite  all  right.  Doctors  have  examin-
 ed  him.  They  say  heisallright.  He
 can  function  properly.  But  the
 Railway  Board  people  and  the  officers
 say,  no,  heis  not  allright.  Hecannot.
 function  as  a  driver,  and,  therefore,
 his  name  has  been  put  on  the  sick  list.
 This  kind  of  anti-labour  attitude  is
 being  adopted  by  the  Railway  Beard,
 people  and  the  Railway  Officers, be-
 cause  that  particular  driver  belongs,
 to  a  trade  union.  He,  was  active
 trade  union  worker.  Therefore,  this  ,
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 kind  of,  action  is  being  taken  against,
 him.

 भ...  WRT,  few,  (बारुश्रक्वी),:.
 कालिस .  एटेस्लन,  नोरिस  सें.  मे  चीज़  -

 बा  नहीं
 ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISIRY  OF  RAILWAYS.
 (SHRI  C.K.  JAFFER  SHARIEF):
 He  is  making  a

 gencral  speech.  He
 is  not  at  all  serious  about  the  inci-
 dents......  (Interruptions).

 SHRI  HARIKESH  BAHADUR:
 Lam  relevant.  [am  raising  all  these

 things  because  there  is  utter  frustra-
 tion  in  the  railways.  Staff is  not
 working  properly.  RPF  people  are
 not  working  properly.  It  is  because
 they  are  dissatisfied.  ‘they  are  not
 getting  proper  amenities  and  facilities.
 Anti-trade  union  attitude  is  being
 adopted  by  the  Railway  Board.  Such
 a  kind  of  attitude  is  creating  total
 anarchy  inthe  Railways.  ‘That  is  why
 people  are  not  safe.  People  are  not

 being  provided  proper  adequate  faci-
 lities  and  security.  ।  would  like  to
 ask  a  few  specific  questions  from  the
 Hon.  Minister—

 (a)  What  are  the  specific  steps  pro-
 posed  to  be  taken  by  the  Govt.
 tu  provide  security  to  the  pas-
 sengers  ?

 (b)  How  is  the  Government,  going.
 to  activise  RPF.  and  GRP  ?

 (c)  Is  Government  going  to.  provide
 all  facilities  tg  RPF  म  as  has
 been  done  in  the  case  of  CISFਂ
 or  Railway  employees  9

 (d)  How  are  you  going  ta.  cantrel:
 GRP  which  has  become  a

 Bans of  scoundrels,  {  must  Say  ?
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 (०  Can  you  provide  compensation
 to  those  who  have:been  looted  ?

 :  (  How  many  robberies  and  dacoi-
 ties  have  taken  place‘in  the*year

 1981:  only-and  how  many  mur-
 “ders  bave  taken  place

 murine ‘this  period  ?

 afer
 -  कया  fafatet साहब

 SHRI  C.K.  JAFFER  SHARIEF:
 ह  would  only  ठ  that  my  friend  is  not
 at  all  serious  about  the  main  subject
 of  the  Calling  Attention.  He  has  only
 made  use  of  this  opportinily  to  make

 “a long  speech  for  which  not  we  as  a
 “Government  but  they  themselves  are
 Tesponsible.
 ‘my  colfeaptic  has  mentioned  about
 “the.  ....:{fitterruptions).

 There  is  no  doybt,  as

 SHRI  CHANDRAJIT  YADAV
 (Azamgarh):  Three  Ministers  of  State
 are  sitting.  The  Prime  Minister  is
 out.  It  does  not  mean  that  they
 should  take  the  House  so  non-serious-
 ly.  Not  a  single  Cabinet  Minister  is

 sitting.  There  is  such  a  big  Council
 of  Ministers  and  here  only  three
 Ministers-of  ‘State  are  sitting.  They

 are  taking  so  lightly,  the  House

 (/nterruptions)  Twant  to  draw
 yout

 atlention.  It  isa  serious  matter  and  it
 should  be  taken  up.  They  are  taking
 the  House  so  lightly.

 ”  CK.  JAFFER  SHARTEF:
 1  appreciate  the  Veitifnitnts  ग्  ‘Skri

 रह!  Yadav.  T  ठा  assitfe  you
 we*
 ा

 the  Goverhiient.

 ‘SHRI  CHANDRANT  YADAV:

 Tam  े
 ‘You  do  Het  -

 1
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 “  "place!  in’  such  a  big  Cabinet  and
 Council’  of  Ministers.  The  Prinie
 Minister  is  away.  It  does  not  mean
 that  you  should  take  the  House  so,
 non-seriously.  Important  discussions
 take  place  and  three  State  Ministers
 ४०  sitting  !  “You  say  that  you  appre-
 ciate  my  sentiments.

 "SHRI  C.K.  JAFFER  SHARIEF:
 Weare  ‘here.

 SHRI  CHANDRAJIT  YADAV:
 No  doubt,  you  are  here.  The  Cabinet
 Minister  should  have  been  here  for
 the  Calling  Attention  Motion.  ।  is
 a  serious  thing  that  three  State  Minis-
 ters  are  sitting  in  the  House  so  non-
 seriously  when  the  Opposition  is  rai-
 sing  certain  issues.  The  session  is
 coming  to  an  end’  Such  a  thing  has
 never  happened.  I  have  been  attend-
 ing  the  House  for  the  last  twelve  years.
 At  least  one  Cabinet  Minister  has  al-
 ways  been  in  the  House.  The  tradi-
 tion  of  this  House  is  Very  high.  Pandit
 Jawaharlal  Nehru  used  to  give  maxi-

 ‘ynlim  time.  "He  used  to  attend  this
 ‘Hoiise.  ।  can  understand  Prime
 Minister  goving  for  an  important
 foreign  tour.

 I  appreciate  that  but  it  does  not
 mean  that  the  entire  Cabinet  should
 ह  aठe  from'the  House.  And  this
 is  the  explanation  given.  If  this  is

 ‘the  ‘explanation  being  given,  it'is  most

 ‘nsdtisfactory.  I  would  request  you
 १०  म  least  ‘call  the  Minister  of  Parlia-

 फाहा  Affairs.  Somebody  should

 ४  here.

 SHRI  GEORGE  FERNANDES

 (Muzaffarpur):  You  must  ensure  the

 -  cf  Miflitters  here:
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 SHRI  HARIKESH  BAHADUR}

 When  1  started  my  speech,  I  did  not

 notice  that.  If  we  do  not  demand  re-

 signation  from  the  Government,  what

 else  can  we  do  ?

 SHRI  C.K,  JAFFAR  SHARIEF:
 As  has  been  mentioned  in  the  state-

 ment,  the  culprits  have  been  arrested

 and  some  recovery  has  been  made.

 Further  investigations  are  in  progress.
 It  is  our  effort  to  see  that  these  things
 do  not  recur.  But  whatever  is  possi-
 ble  at  our  command  we  are  doing.
 Since  it  is  a  matter  relating  to  the

 State  Government,  we  have  decided

 to  call  Chief  Ministers  of  two  or  three
 States  to  have  a  discussion  to  see  how

 we  can  improve  the  situation.

 SHRI  HARIKESH  BAHADUR:
 None  of  the  questions  has  been  re-

 plied  to.

 थी  मनीराम  बागड़ी  (हिसार)  :

 नारायणा  सिंह  जी  भा  गए  हैं........

 संसदीय  कार्य  तथा  निर्माण  और  आवास

 मंत्री  (झा  भीष्म  नारायण  सही1:  हम  तो

 बराबर  धाप  की  सेवा  में  हैं,  उसके  बाबजूद  भी

 शाप  आपत्ति करते  रहते  हैं।  (स्यान)

 12-47  hrs,

 (Mr.  DEPUTY-SPRAKER  in  the  chatr)

 *SHRI  AJIT  KUMAR  SAHA
 (Vishnupur):  Mr.  Speaker,  Sir,  the
 incident  of  loot  and  rape  that  occured
 in  170  Dn.  Janata  Express  is  most
 dastendly,  shameful  and  humiliating.
 1  must  record  my  appreciation  for  the
 army  officer  who  had  apprehended  at
 least  one  of  the  hated  Culprits  in  this,

 *The  original  speeeh  was
 delivered in  Bengali:
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 ease.  “Foddy  ‘thére  is  absolutely  :  Bo
 ‘security  fot  the  train

 passengers,
 ‘Not

 orily  hat  their  property  is  beirig  looted
 wamd  they  are  being  killed  ‘hile  tiavel-
 ling  but  what  has  Yhade  it  worse  still
 today  is  that  Jadies  are  not  being
 spared.  ‘Their  honour  is  being  tyotéd

 and  they  are  being  molested  ‘and  raped.
 Yn  today’s  Times  ‘of  India  we  have
 read  With  shock  and  agony  that  a  girl
 called  Pushpa  was  gang  raped  म  4
 x07  Boeing  Aircraft  in  Bombay.  A
 few  days  ago  a  fady  was  raped  by  a
 G.R.P.  ConStable  in  Bihar.  Sir,  we
 are  really  at  a  loss  to  understand  Whe-
 ther  we  are  living  in  a  civilized  World
 or  the  rule  of  the  jungte  is  prevailing,

 Sir,  in  reply  to  a  question  in  Parlia-
 ment  Shri  Mallikarjun  Deputy  Mints-
 ter  for  Railways  he  stated  that  during
 1980  December  and  1981  February
 there  were  455  incidents  of  train  da-
 coites  and  as  a  result  of  this  3  persons
 died,  35  were  wounded  and  property
 worth  Rs.  13  lakhs  31  thousand  523

 rupees  were  lost.  Loreply  to  another
 question  again  answered  by  Sh.  Malli-

 karjun  in  fact  he  answers  all  such  ques-
 tions—said  that  during  1980  there  were
 35  incidents  where  15  persons  died  and
 the  compensation  for  the  loss  of  pra-
 perty  amounted  to  Rs.  one  crore  25
 lakhs  85  thousand  and  296  rupees.
 Not  only  this  but  while  answering
 Parliament  questions  थ  railway
 Ministers  Cabinet,  State  or  Deputy
 always  have  assured  the  House  that
 Government  have  taken  effective  mea-
 sures  and  such  incidents  will  not  take’

 place  in  future  but  far  from  reducing
 such  ugly  incidents  have  gone  on  in-'
 creasing.  Sir,  in  this  partice lar  place,  '
 such  incidents  of  theft  bad  taken  place
 twice  before  put  we  find  that  Govern:
 ment  have  done  precisely  nothing  tc
 curb  the  situation  thot  a  third  incident!
 takes  place  which  we  are  discussing
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 foday.  Juganter  of  5th  May,  198!

 shys  that  in  the  border  between  M.P.

 dnd  U.LP.,  25  armed  people  had  entered
 क  train  and  म  the  process  of  the  loot
 two  dulprits  Akhilesh  and  Pappu
 were  caught  by  the  passengers  and
 handed  over  to  the  police:

 I  would,  therefore,  like  to  know
 from  the  Hon.  Minister  what  effective
 steps  the  Government  have  taken  to

 put  an  end  to  such  incidents  in  this
 fone.  -  the  Ministers  have  gone  on
 record  saying  that  the  Railway  Protec-
 tion  Force  Act  was  an  old  legislation
 and  a  discussion  for  reform  was  due.

 Here  too  the  reply  was  evasive.  Sir,
 in  the  present  ease  the  newspapers—
 almost  all—have  stated  that  50  persons
 were  injuied  but  the  Government's  re-
 ply  says  that  only  7  persons  were  in-
 jured.  Again  all  the  national  dailies
 have  stated  that  two  ladies  were  raped
 but  the  Minister  says  that  no  com-
 plaint  of  rape  was  reported  with  the
 Railway  Police.  Sir,  I  would  there-
 fore  like  to  know  the  names  of  the
 persons  who  were  injured  and  whether
 Government  enquited  from  other
 female  passengers  in  the  train  whether
 two  ladies  were  raped  or  kidnapped.
 Sir,  :  would  like  to  have  clear  answers
 to  these  specific  questions,

 SHRI  C.K.  JAFFER  SHARIEF:
 ।  think  that  my  trienc  did  not  go
 through  the  reply  that  we  have  given
 in  which  we  have  made  it  clear  that
 the  number  of  arrested  culprits  is  not
 i  but  8.

 With,  regard  to  the  remaining  mat-
 ters,  efforts  ate  in  progress.

 च  GRP  is  the  force  which  escorts  the
 tain  and.  -  the  Railway  Protec-

 VAISAKHA  16,  1903  (SAKA)  of  robbery  330

 ‘tion  Force  in  times  of  need.  The
 Railway  Protection  Force  ४  mainly
 concerned.  with  the  protection  of  rail-
 way  property.  I  have,  therefore,  al-
 ready  mentioned  earlier  that  these  are:
 stray  incidents  happening  now  and
 then  in  certain  Sections and  in  certain.
 vulnerable  areas.

 So  we  have  thought  of  having  8
 meeting  of  the  Chief  Ministers of  these:
 States  to  see  how  best  we  will  be  able-
 to  co-ordinate  and  to  prevent  the:
 recurrence  of  these  incidents.

 I  assure  the  House  that  we  are
 equally  concerned  as  the  Hon.  Mem-
 bers  even  more  concerned  with  these
 matters.  There  need  be  no  misap-
 prehension  that  this  commitment
 would  not  be  fulfilled.

 In  regard  to  the  cases  of  rape,  we
 cannot  go  by  mere  verbal  statements.
 If  there  is  a  written  cormplaint  to  that
 effect,  we  take  it  up  and  verify  the
 case.

 SHRI  CHARANJIT  YADAV:
 These  incidents  on  Railways  should
 not  be  regarded  as  isolated  ones.  It
 is  a  fact  that  today  on  many  running
 trains  robberies,  dacoities  and  loots
 have  been  taking  place.  Many  inno-
 cent  passengers  have  been  injured.
 They  have  been  looted.  People  today
 feel  insecure  while  travelling  by  the
 trains.  This  is  the  situation  all  over
 the  country  and  it  has  been  happen-
 ing  for  quite  sometime.  Itis  not  just
 a  recent  occurrence.  I  can  cite  two
 or  three  incidents  which  occurred  only
 during  last  September.

 In  one  train  from  Howrah,  several

 passengers  were  robbed  of  their  be-

 longings  and  two  of  them  were  injured
 whet  armed  miscreants  tdided  a
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 second  class  compartment  of  Howrah-
 Dethi  Janata  Express  early  in  the
 morning  between  Madhupur  and
 Asansol!  stations.

 ‘This  was  in  last  September.  1  his
 has  happened  in  the  Indore  region  in
 Madhya  Pradesh.........

 SHRI  K.P.  UNNIKRISHNAN:

 ‘Badagara):  In  south-bound  trains
 also.

 SHRI  CHANDRAJIT  YADAV:
 These  things  happen  in  south-bound
 trains  also.

 Again:

 “The  passengers  of  a  second  class
 compartment  of  the  Ajmei-K.achi-
 guda  passenger  train  were  looted  at
 gunpoint  by  seven  unidentified  men,
 about  40  kilometres  from  here”.
 It  was  from  Indore  side.  Again:
 “Armed  dacoites  killed  one  person
 and  decamped  with  goods  and
 cash  worth  several  thousands  from
 the  second  class  compartment  of
 the  Delhi-bound  Mussoorie  Express
 on  the  Najibabad-Moradabad  sec-

 ” -tion......

 ‘These  things  happen  ४  60  many
 ‘southbound  trains  also,  as  Mr.
 ‘Unnikrishnan  says.

 In'U-P.,  in  the  last  several  months,
 ‘Many  such  eccurrences  have  taken
 ‘place.  This  has  been  happening  for

 “more:  than  a  year  in  different  parts  of
 the  country.  It.  has  really  become  a
 “poate  and  .most:insecure  to  travel  in
 trains.  ।  am  not  saying  only  about
 women  and  children  ;  any  passenger
 ‘travelling-today.in  the  train  feels  quite
 ‘insecure.  These  incidents  are  not
 -  Beugen  in  isotatioii:  ।  oday  the  law

 :
 amibconder  situation  all  over-the  coun-
 -  is  raridby  deteriorating,  Rall  rebe
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 beries  and  dacoities  are  a  part  of  the
 whole  deteriorating  country-wide  law
 and  order  situation  today.  About
 dacoities,  you  are  reading  in  the  news-
 papers  every  day.  In  this  House  very
 often  things  are  brought  to  your  notice
 and  to  the  notice  of  this  august  house
 how  people  are  being  killed.  Rob-
 beries  and  dacoities  have  become  a
 common  affair  all  over  the  country.
 Particularly  in  U.P.  and  Bihar,  the
 situation  is  very  serious.  If  you  go
 to  villages—I  wasin  villages  in  the  last
 ten  days  ;  ।  had  been  touring  exten-
 sively  in  the  last  three  months—every-
 where,  wherever  you  go,  they  say  that
 itis  unsafe,  whether  you  are  working
 in  the  field  or  sleeping  in  the  village
 house  or  travelling-even  bus-travel  has
 become  most  unSafe-in  U.P.,  Bihar,
 Madhya  Pradesh  and  many  other  parts
 of  the  country.  And  nothing  is  being
 done.  It  is  not  a  question  of  only
 train  robberies  and  dacoities.  The
 Cabinet  must  give  a  serious  thought
 and  serious  consideration  to  this,
 why  the  situation  is  so  rapidly  deteri-
 orating  all  over  the  country  and  parti-
 cularly  in  U.P.  and  Bihar.  Has  the
 Minister  at  the  Cabinet  level,  taken
 up  this  matter  with  the  Home  Minister
 and  his-other  collcagues  and  also  with
 the  Chief  Ministers  recently,  why  the
 law  and  order  situation  is  deteriora-
 ting  and  what  steps  are  being  taken?
 It  is  also  a  part  of  therapidly  deteri-
 Orating  socioeconomic  situation  in
 the  country.  What  is  happening  today  7
 The  police  has  become  totally  indiffer-
 ent;  the  police  people  do  not  want  to
 endanger  their  lives  ;  they  see  things
 happening  before  their  very  eyes,  but
 they  keep  quiet;  they  do  not  take  any
 action;  they  feel  why  they  should  do
 anything  at  the  cost  of  their  lives  ;  there
 is  a  kind  of  apathy  in  the  entire  police
 force  today  in  the  country;  thatis-also
 8  Serious  situations  because  their  eala-
 ries  and  dearness  allowance  bave  -
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 come  very  meagre  secing  the  mounting

 ris¢ in  prices  all  over  the  country;  this

 is  a  part  of  that.

 Therefore,  I  will  ask  the  Minister
 whether  the  Government  is  really
 giving  any  serious  thought  to  take
 Certain  effective  measures  to  improve
 the  economic  situation  and  also  to
 improve  the  situation  in  regard  to  the
 Police  force  and  also  to  take  effective
 Measures  against  the  anti-social  ele-
 ments.  Many  fake  encounters  are
 being  done;  the  real  dacoits,  the  real
 culprits,  are  not  caught;  if  the  police
 is  pressed,  they  will  catch  hold  of  some
 innocent  people  and  kill  them  and
 show  that  they  were  the  dacoits.  In
 my  own  district  of  Azamgarh  people
 have  demonstrated.  People  have
 been  taken  away  from  their  houses
 during  the  day  and  people  have  gone
 and  registered  reports  at  the  Police
 stations  that  this  man  is  being  taken
 away.  Anold  man,  father  of  six  child-
 ren,  was  taken  away  and  was  shown  as
 killed  in  an  encounter  between  the
 dacoits  and  the  Police.  Such  things
 are  happening  and  nobo<ly  is  giving
 any  attention.  No  attention  is  being
 paid.  Therefore,  the  result  is  that  the
 real  culprits,  the  dacoits  and  the  anti-
 social  elements  are  at  large.  They
 are  in  league  with  the  Policemen.
 They  are  being  encouraged  in  certain
 cases.  It  is  brought  to  our  notice
 that  the  Policemen  are  in  league  with
 the  dacoits  and  the  robbers  and  they
 are.  being  regularly  paid.  Even  the
 Palice  Sub-inspectors  and  the  Super-
 intendent  of  Police  are  being  regularly
 paid  by  the  robbers  and  dacoits.  The
 result  is  that  this  situation  is  prevail-
 ing.  I  would  like  to  know  from  the
 Railway  Minister  what  is  being  done
 on  this  score......
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 SHRI  HARIKESH.  BAHADUR:
 Some  ruling  Party  politicians  21:  algo
 involved.

 SHRI.  CHANDRAJIT  YADAV:
 1  am  not  making  it  a  political  thing,
 Cem  not  introducing  politics.

 The  second  thing 1  would  like  to  say
 is:  will  the  Railway  Minister  tell  this
 House  what  specific  arrangements  he
 is  making onthe  trainsand  what  effec-
 live  Measures  are  being  taken  so  that
 armed  police  are  also  provided  at.least
 in  those  seclors  of  the  railways  where
 these  things  are  happening  on  a  large
 scale  ?  Even  at  the  railway  stations
 these  things  are  happening.  It  has
 become  so  serious.  How  do  they
 come  to  the  railway  stations  when.the
 trains  are  stopping  ?  They  just  com-
 mit  robbery  and  go  scot-free  and
 the  Police is  simply  watching.

 On  these  issues  1  am  just  drawing
 the  attention  of  the  House  and  ।  would
 like  to  Know  what  specific  measures
 ure  being  taken  by  the  Raliway
 Minister,  the  Home  Minister  and  the
 Government  to  prevent  this  rapidly
 deteriorating  law  and  order  situation
 in  the  whole  country.

 SHRI  C.K.JAFFAR  SHARIEF:
 fam  glad  the  Hon.  Member  has  focus-
 sed  the  attention  of  the  House,on  a
 situation  about  which.  every  one  is
 concerned.  The  whole.  question,  as
 he  himself  expressed,  is  abput  the
 general  law  and  order  situation.  1  here
 was  already  a  meeting  at  the  level  of.
 the  Home  Secretary  with  the  officers
 of  the  RPF,  GRP  and  other  high  rank-

 ing  Police  officials.  At  that  meeting,
 they  have  thought of  certain  measures.
 In  addition  to  that,  now  the  Railway
 Minister  has  decided,  to.  take. up.  the.
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 matter  with  the  Chief  Ministers  of
 some  of  the  States  where  these  inci-
 dents  are  more,  to  have  a  discussion
 with  them  as  to  how  to  co-ordinate
 and  how  to  take  suitable  measures  to
 combat  the  situation.

 So  far  as  the  Railway  Ministry  is
 concerned,  the  GRP  is  being  asked  to
 escort  the  trains.  They  do  escort  and
 the  RPF  only  assist  them  as  I  said
 earlier.

 About  certain  incidents  at  stations
 which  he  was  referring  to,  I  do  agree.
 Itdoes  not  happen  at  the  main  stations
 from  where  the  trains  originate.  It
 happens  unfortunately  at  the  wayside
 stations  which  are  very  small  stations
 where  normally  there  is  no  Police
 force.

 The  entire  question,  as  he  himself
 explained,  is  one  of  a  general  law  and
 order  situation.  Besides  our  own
 efforts,  it  is  our  intention  to  have  a
 discussion  with  the  Chief  Ministers
 and  we  are  also  having  a  discussion
 with  the  Home  Ministry.  After  the
 discussion  with  the  Chief  Ministers  if
 there  is  anything  they  want  us  to  sup-
 plement  from  the  Government  of
 India  or  from  the  Home  Ministry,  we
 would  like  to  take  up  any  issue  that
 may  come  from  them  with  the  Home
 Ministry  also.

 Sir,  I  can  assure  the  Hon.  Members
 and  this  Huuse  chat  it  is  our  endeavour
 and  it  is  our  sincere  effort  and  our
 continuous  effort  to  see  that  these
 things  do  not  occur  and  the  passen-
 gers  who  travel  should  feel  comforta-
 ble  and  safer  in  their  journey.  With
 the  co-operation  of  our  friends  here
 and  with  their  constructive  suggestions,
 certainly,  I  am  confident  that  in  the
 coming  days,  we  will  be  able  to
 improve  the  situation.
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 SHRI  KRISHNA  CHANDRA
 HALDER  (Durgapur):  Mr.  Deputy-
 Speaker,  Sir,  already  the  Hon.  Mem-
 bers  have  said  that  this  cannot  be  dis-
 cussed  in  isolation.  This  should  be
 discussed  in  the  background  of  the
 total  law  and  order  situation,  specially
 of  the  areas  of  U-.P.,  Bihar,  Rajasthan
 and  Madhya  Pradesh.

 Sir,  we  have  to  locate  these  areas
 and  we  have  also  to  see  that  the  Rail-
 way  Ministry  at  the  Centre  takes  con-
 crete  steps  to  avoid  recurrence  of  this
 kind  of  train  robbery.  Already,  one
 Hon.  Member  mentioned  that.  In

 reply  to  a  question,  the  Deputy  Minis-
 te:  for  Railways,  Shri  MajJlikarjun
 has  stated  that  in  1980,  35  ases  of
 dacoity  and  robbery  were  reported  in
 the  Indian  Railways.  We  find  after
 the  installation  of  Shrimati  Indira
 Gandhi’s  Government,  this  kind  of
 train  robbery  and  dacoity  had  increas-
 ed.  [have  with  me  the  figure  for  1980
 which  ।  can  mention  here.  In  the
 Rajya  Sabha,  Shri  Mallikarjun,  in

 reply  to  a  question,  answered  on  20th
 February,  1981  that  from  Ist  Decem-
 ber,  1980  till  3rd  February,  1981,  with-
 in  two  months,  about  three  passengers
 were  killed  and  35  passengers  were  in-
 jured.  In  all,  thirty-eight  cases  were
 detected  and  the  total  loss  suffered
 was  Rs.  13,31,923.  So,  Sir,  though
 they  are  saying  that  they  are  trying
 their  best  to  arrest  this  type  of  crimi-
 nal  activity,  we  have  seen  that  it  is
 actually  on  the  increase.  7  he  Minis-
 ter  of  State,  Shri  Jaffer  Sharief,  in  his
 answer,  has  stated  that  it  is  the  duty
 of  the  State  Government.  You  will
 see  here  that  the  GRP  is  under  the
 State  Government  as  mentioned  by
 him.  He  said  that  the  R.P.F.  are
 Meant  to  protect  the  railway  pro-
 perties.  But,  Sir,  the  railway  is  the

 oc
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 only  mode  of  transport  available  for
 the  common  man,  the  people,  travel-
 ling  from  Kashmir  to  Kanya  Kumari
 and  from  Assam  to  Maharashtra.

 This  is  the  transport  for  all  the
 people.  So,  if  you  cannot  assure  the
 Railway  passengers  of  their  safety,
 thea,  it  is  really  unfortunate  for  our
 country  and  the  people  that  you  can-
 not  save  the  railway  passengers  from
 robbery  and  dacoity.

 53,  I  would  say  that  there  must  be
 coo-dination  between  GRP  and  RPF.
 The  Minister  has  said  that  they  are
 trying  to  coordinate  between  the  State
 Gove-nmeat,  Central  Government
 and  Home  Ministry  but  so  far  nothing
 concrete  has  come  about.  I  want  to
 know  the  total  number  of  RPF  men
 posted  in  the  Cegtral  Railway.  I
 would  suggest  that  both  GRP  and
 RPF  should  be  posted  in  Mail,  Ex-

 press  and  local  running  trains.  Wuaat
 is  the  total  number  of  GRP  and  RPF

 personnel  posted  in  170  Down

 Bombay-Howrah  Janata  Express.
 The  Minister  has  mentioned  that

 eight  culprits  have  been  arrested.  I
 would  like  to  know  whether  any  penal
 measure  was  taken  against  those  offi-
 cers  who  were  responsible  for  the  fail-
 ure  to  protect  railway  passengers  in
 170  Down  Bombay-Howrah  Janata

 Express.

 Sir,  there  is  discrepancy  in  the  state-
 ment  of  the  Minister  and  the  news

 reported  by  the  journalist.  He  has

 categorically  stated:

 “According  to  the  official  reports
 here  today  about  36  heavily  armed
 bandits  looted  over  a  hundred  pas-
 sengers  including  several  armymien”’.
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 This  figure  and  the  figure  mentioned
 in  the  Minister’s  statement  do  not
 tally.  Naturally,  if.a  Minister  does
 not  give  us  the  actual  figure  or  report
 then  it  amounts  to  breach  of
 privilege  of  the  House.  Shri  Hari-
 kesh  Bahadur  demanded  regisnation
 not  only  of  the  Railway  Minister  but
 of  the  Government  as  a  whole  for  the
 total  failure  to  protect  the  lives  and
 property  of  the  railway  passengers.
 Sir,  it  is  a  very  serious  matter.  If  you
 cannot  guarantee  the  safety  of  the  rail-
 way  pzs:engers  I  would  demand  that
 Shri  Pandey,  the  Minister  of  State,
 Shri  Jaffar  Sharief  and  Shri  Mallika-
 rjun  should  resign  and  should  make
 room  for  the  able  people—I  do  not
 Know  whether  there  are  any  able  peo-
 ple  in  the  Congress  (I)—but  I  would
 say  that  they  should  resign.  I  want
 to  know  whether  any  penal  measure
 was  taken  against  those  officers  who
 were  responsible  for  the  failure  to
 protect  railway  passengers  in  170
 Down  Bombay-Howrah  Janata  Ex-
 press.  I  want  a  Categorical  answer
 from  the  Minister.

 SHRI  C.K,  JAFFAR  SHARIEF:
 It  is  really  unfortunate  that  sometimes
 certain  stray  incidents  do  occur.  It
 does  not  mean  that  this  is  happening
 all  over.  There  are  hundreds  of
 trains  which  carry  lakhs  and  lakhs
 of  passengers  every  day  to  the  differ-
 ent  parts  of  the  country,  as  my  friend
 himself  was  pointing  out.  Such  sorts
 of  complaints  about  robberies  and
 decoities  are  not  there  from  every  part
 of  the  country.  It  is  only  in  one  छा
 two  ateas,  whichare  vulnerable  areas,
 such  kinds  of  incidents  occur.  Some-
 times  they  are  in  the  habit  of  demand-
 ing  tesignations  of  Ministers.  That
 is  not  going  to  help  the  country  or
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 solve  the  problem.  The  question  is
 this.  Let  us  not  forget  this.  We  are
 in  a  democratic  system.

 SHRI  KRISHNA  CHANDRA
 HALDER:  If  democracy  is  for  rob-
 bers  and  dacoits,  we  don't  want  this
 type  of  democracy.

 AN  HON.  MEMBER:  Not  that
 everybody  is  a  decoit  or  thief.

 SHRI  C.K.  JAFFER  SHARIEF:
 Kindly  bear  with  me.  Simply  be-
 cause  some  incidents  happen  in  one
 or  two  places  we  ca  inot  say  that  this
 is  happening  all  over  the  country.
 It  reflects  on  the  entire  socicty.  So,
 when  we  level  the  charge,  we  have  to
 do  it  in  a  responsible  manner.  You
 cannot  say  that  everything  has  gone
 wrong  in  the  country.  1  for  one
 would  not  like  to  admit  that  our  con-
 ditions  in  totality  are  very  bad.  Of
 course,  certain  things  like  that  do
 happen  here  and  there.  Government
 are  alive  to  the  situation.  Govern-
 ment  have  taken  steps  in  this  regard.
 With  reference  to  this  particular  inci-
 dent,  I  may  say,  7  culprits  have  been
 arrested.  Certain  recoveries  have
 also  been  effected.  Certain  other
 matters  are  in  progress.  We  are  fur-
 ther  investigating.  The  areas  where
 these  decoities  8  robberies  take  place
 are  in  one  or  two  States  and  we  have
 invited  those  Chief  Ministers  for  dis-
 cussion.  We  are  going  to  have  a  dis-
 cussion  Withthem  and  will  be  tak-
 ing  necessary  steps  in  this  regard.
 After  all,  we  are  equally  concerned,
 and  more  concerned,  with
 the  responsibility  which  we  are  hav-
 ing  today,  and  that  is,  to  see  that  the
 passengers  reach  their  destinations
 safely  and  comfortably.  [t  is  our
 moral  responsibility.  With  all  the
 humility  at  my  command,  I  submit  to
 the  House  that  it  is  our  sincere  and
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 continuous  effort  to  see  that  such  in-
 cidents  do  not  occur.  be  are  stfeng-
 thening  the  machinery  and  it  is  not  as
 if  something  happens  and  we  keep
 quiet.  ।  -  not  so.  We  are  trying
 to  see  that  all  trains  (st:per  fast,  mail
 anc  express  trains)  particularly  run-
 ning  in  the  night  time  are  properly  es-
 corted.  ‘his  is  our  effort.  Ido  hope
 that  in  the  coming  year,  such  types  of
 incidents  will  certainly  come  down.

 SHRI  KRISHNA  CHANDRA
 HALDER:  I  asked  a  specific  qu.es-
 tion.  I  asked  whether  any  penal  ac-
 tion  was  taken  against  those  off.cers
 who  have  been  responsible  for  the
 failure  of  the  system.

 SHRI  C.K..  JAFFER  SHARIEF:
 The  question  of  failure  of  the  officers
 does  not  arise  because  after  all  they
 have  done  their  job.  They  have  ar-
 rested  the  culprits:  they  have  recover-
 ed  the  properties.  Certain  other  mat-
 ters  are  in  progress.

 13-19  hrs.

 STATEMENT  CORRECTING  THE
 ANSWER  GIVEN  TO  USQ  NO.  870

 RE-EMERGENCE  OF  A  NEW
 ISLAND  OFF  ANDAMANS

 THE  MINISTER  OF  STATE  IN
 THE  MINISIRY  OF  HOME  AF-
 FAIRS  (SHRI  YOGENDRA  MAK-
 WANA)  :  In  the  answer  given  by  me
 to  the  starred  question  No.  870  on
 6-8-1980  in  the  House,  I  had  stated
 that  there  was  an  under-water  explo-
 sion  about  4000  metres  away  in  the
 South-east  direction  from  the  East
 Island  situated  in  the  north  of  the
 Andaman  group  of  Islands  and  an  Is-
 land  about  30  metres  long  was
 visible  through  binaculars  at  low  tide.


